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Central Administrative Tribunal 
Principal Bench, New Delhi 

 
C.P. No. 230/2020 in 
O.A. No. 126/2018 

 
This the 08th day of December, 2020 

 
(Through Video Conferencing) 

 
Hon’ble Mr. Justice L. Narasimha Reddy, Chairman 

  Hon’ble Mr. A. K. Bishnoi, Member (A) 

 
1. Geeta Chopra, Tele-Supervisor, Group ‘C’ 
 Aged About 59 Years, 
 W/o Sh. Ashok Chopra, 
 R/o H. No. 001, Ground Floor, 
 E-Tower, Sec-16B, Noida Extn., 
 Noida, U.P. 
 
2. Kewal Krishan, Tele-Supervisor, Group ‘C’ 

Aged About 52 Years,  
S/o Late Sh. Ganga Ram, 
R/o B-11/188, Dev Nagar, 
Karol Bagh, New Delhi-110005 

 
3. A.K. Ashta, Tele-Supervisor, Group ‘C’ 

Aged About 53 Years,  
S/o Late Sh. S.L. Ashta, 
R/o H. No. E-1/136, Type-3, 
Govt. Flats, Dev Nagar, 
New Delhi 

 
4. S.K. Wadhwa, Tele-Supervisor, Group ‘C’ 

Aged About 50 Years,  
S/o Late Sh. B.D. Wadhwa, 
R/o H. No. 2/59, Old Rajinder Nagar, 
New Delhi-110060 

 

5. Satish Kumar, Tele-Supervisor, Group ‘C’ 

 Aged About 44 Years,  

 S/o Late Sh. A. Subramanian, 

 R/o H. No. 513, Sai Anugraha, 

 Oil Mill Road, Marathahalli, 

 Bangalore-560037 

 

6. Sumer Singh, Tele-Supervisor, Group ‘C’ 

Aged About 40 Years,  
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S/o Sh. Ram Singh, 
R/o RZ-10, J-Block, Old Roshan Pura, 
Najafgarh, New Delhi-110043 

 
7. Smt. Anju Vashishta, Tele-Supervisor, Group ‘C’ 

Aged About 52 Years,  

W/o Sh. S.K. Vashishta, 
R/o H. No. G-310, Jal Vayu Vihar, 

Sec-30, Gurgaon-122001 

 
8. Rakesh Kumar, Tele-Supervisor, Group ‘C’ 

Aged About 38 Years,  
S/o Late Sh. R. Singh, 
R/o H. No. RZ-15, A2-Block, Gali No. 9, 
New Roshan Pura, Najafgarh,  
New Delhi-110043 

 
9. Sanjay Fojdar, Tele-Supervisor, Group ‘C’ 

Aged About 45 Years,  
S/o Late Sh. M.S. Fojdar, 
R/o H. No. 982, Type-IV, NH-4, 
Faridabad, Haryana-121001 

 
10. Ashima Sharma, Tele-Supervisor, Group ‘C’ 

Aged About 37 Years,  
S/o Sh. Vishal Sharma, 
R/o 4/171, Subhash Nagar, 
New Delhi-110027 

 
11. Smt. Manju Dagar, Tele-Supervisor, Group ‘C’ 

Aged About 48 Years,  
W/o Sh. A. Dagar, 
R/o H. No. B-V/106, Nehru Nagar, 
New Delhi-110065 
 

12. Manoj Kumar, Tele-Supervisor, Group ‘C’ 

Aged About 39 Years,  
S/o Sh. Shiv Lal, 
R/o 1449/35, Street No. 10, 
Durga Puri, Shahdara, Delhi-110093 

 
13. Rajesh Kumar, Tele-Supervisor, Group ‘C’ 

Aged About 33 Years,  
S/o Late Sh. Preet Singh, 
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R/o H. No. 1088/30, Malviya Nagar, 
 Mehlana Road, Sonepat, Haryana 
 
14. Smt. Manju Parmar, Tele-Supervisor, Group ‘C’ 

Aged About 50 Years,  
W/o Late Sh. S.S. Parmar, 
R/o C-1/06, Bhagwati Garden Extn., 
Dwarka Mor, New Delhi-110059 

 
15. Omender Kumar, Tele-Supervisor, Group ‘C’ 

Aged About 33 Years,  
S/o Sh. Girraj Singh, 
R/o H. No. 411 Type III, NH-4, 
Faridabad, Haryana-121001 

 
16. Kuldeep Kumar, Tele-Supervisor, Group ‘C’ 

Aged About 38 Years,  
S/o Sh. Onkar Singh, 
R/o H. No. 439, Khanna Nagar, 
Loni, Ghaziabad, U.P. 

 
17. Kiran Singh, Tele-Supervisor, Group ‘C’ 

Aged About 39 Years,  
W/o Sh. Baljeet Singh, 
R/o Platinum Heights, Flat No. 257, 
18B, Dwarka, New Delhi-110075 

  
18. Sunita Chowdhary, Tele-Supervisor, Group ‘C’ 

Aged About 46 Years,  
S/o Sh. Anil Kumar, 
R/o H. No. 225, Makimpur, P.O Deepalpur, 
Sonepat, Haryana-131021 

 
19. Sandeep Kumar, Tele-Supervisor, Group ‘C’ 

Aged About 33 Years,  
S/o Sh. Jai Dayal Lamba, 
R/o VPO Palpur (Dhani), 
Tehsil Kotkasim, Distt. Alwar, 
Rajasthan-301702 

 
20. Kamaljeet Kaur, Tele-Supervisor, Group ‘C’ 

Aged About 39 Years,  
W/o Sh. Parminder Gujral, 
R/o H. No. 58, Pkt-20, 
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Sec-24, Rohini, New Delhi-110085 
 
21. Mahesh Chand, Tele-Supervisor, Group ‘C’ 

Aged About 35 Years,  
S/o Sh. Kashi Ram, 
R/o H. No. T-35, AFSSR, Sohna Road, 
Old Camp, Gurgaon, Haryana 

 
22. Dharmendra, Tele-Supervisor, Group ‘C’ 

Aged About 41 Years,  
S/o Sh. Shivchandra Thakur, 
R/o H. No. B-4/233, 1st Floor, 
Sec-8, Rohini, New Delhi-110085 

 
23. Bajrang Lal Meena, Tele-Supervisor, Group ‘C’ 

Aged About 32 Years,  
S/o Laxman Ram Meena 
R/o VPO Malyawas, Vill Phullera, 
Jaipur, Rajasthan-303338 

 

24. Jagpal Singh, Tele-Supervisor, Group ‘C’ 

Aged About 35 Years,  
S/o Sh. Dayanand Singh 
R/o Village Aun, P.O Bound Kalan, 
Tehsil, Chaskhi Dadra,  
Distt. Bhiwani, Haryana 

 
25. Arvind Kumar, Tele-Supervisor, Group ‘C’ 

Aged About 38 Years,  
S/o Sh. Bishun Prasad, 
R/o Patashi House, D-II/12, 
Street No. 05, Mahavir Enclave, 
Palam, New Delhi-110045 

 
26. Neeraj Kumar, Tele-Supervisor, Group ‘C’ 

Aged About 38 Years,  
S/o Sh. Jageshwar Prasad, 
R/o H. No. P-196/4, Old Project Air Force, 
Manauri, Allahabad-212212 

 
27. Laltu Mahato, Tele-Supervisor, Group ‘C’ 

Aged About 50 Years,  
S/o Late Sh. Madan Mohan Mahato, 
R/o Sasat Pally Palta, P.O-Bengal Enamel, 
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24 Pgs (North), West Bengal-743122 
 

28. K.D. Sharma, Tele-Supervisor, Group ‘C’ 

Aged About 55 Years,  
S/o Late Sh. Sat Ram Sharma, 
R/o 54/1-A, Sec-2, 
Kali Bari Marg, DIZ Area, 
New Delhi-1100001 

 
29. Vijay Kumar, Tele-Supervisor, Group ‘C’ 

Aged About 51 Years,  
S/o Sh. Mange Ram, 
R/o H. No. 2178, Sec-23, 
Sonepat, Haryana-131001 

 
30. Karsan Bhai Venkar, Tele-Supervisor, Group ‘C’ 

Aged About 57 Years,  
S/o Sh. Mongha Bhai, 
R/o 292, Shivpark Society, Vasanth Nagar, 
Towhship, Gota, Ahmadabad-60 

 
31. K. Armugam, Tele-Supervisor, Group ‘C’ 

Aged About 40 Years,  
S/o Late Sh. Kasi M., 

 R/o H. No. 759, SRS Road, 

 Penya, Bangalore-560058 

 

32. Sangeetha Lazarus, Tele-Supervisor, Group ‘C’ 

Aged About 43 Years,  
W/o Sh. Sylvester Lazarus, 
R/o H. No. 15, Campbell Road, 
Bangalore-560047 

 
33. Smt. Firdous Begum, Tele-Supervisor, Group ‘C’ 

Aged About 42 Years,  
W/o Sh. Sarwar Pasha, 
R/o H. No. 21/2, 1st A Cross,  
Bhuvneshwari Nagar, R.T. Nagar,  
P.O. Bangalore-560032 

 
34. Gopalkrishna C.K, Tele-Supervisor, Group ‘C’ 

Aged About 54 Years,  
S/o Late Shri Ram Krishnan Nair, 
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R/o H. No. 44, Shraddha, 
5th Main, VR layout, Near JP Park, 
Mathikere, Bangalore-560054 

 
35. Smt. M. Manjula, Tele-Supervisor, Group ‘C’ 

Aged About 33 Years,  
W/o Sh. G.H. Babu, 
R/o H. No. 598/99, Muthyalamma Nagar, 
MES Road, Gokul Extn., 
Bangalore-560054 
 

36. Latha Roopesh Ghaatke, Tele-Supervisor, Group ‘C’ 

Aged About 37 Years,  
W/o Sh. Roopesh Rao Ghaatke, 
R/o H. No. 257, AECS Layout-I Stage, 
RMV-II Stage, IVth Main, Geddalahalli, 
Bangalore-560094 

 

37. Smt. Radhika, Tele-Supervisor, Group ‘C’ 

Aged About 36 Years,  
W/o Sh. Vadivelu, 
R/o ICSC HQTC (V), IAF, 
JC Nagar, Post Hebbal, Bangalore-560066 

 
38. S.R. Ashok, Tele-Supervisor, Group ‘C’ 

Aged About 38 Years,  
S/o Sh. Ashok, 
R/o H. No. 01, Shivanna Complex, 
Kodagalahatti, Hunasamasahahalli, 
Bangalore, North-562157 

 
39. Shiva Kumar, Tele-Supervisor, Group ‘C’ 

Aged About 31 Years,  
S/o Sh. Swamynathan, 
R/o H. No. 1996, Tejus, Selection Corner, 
T. Dasasahalli, Bangalore-560057 

 
40. S.B. Sadish, Tele-Supervisor, Group ‘C’ 

Aged About 49 Years,  
S/o Sh. Sreedharan, 
R/o S.B. Nilayam, K.G. Halli, 
Jalahalli, West (P.O), 
Bangalore-560015 
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41. Shekhar Unde, Tele-Supervisor, Group ‘C’ 

Aged About 53 Years,  
S/o Sh. Ganpati Narayan Unde, 
R/o Flat No. 101, Devki Saptgiri Apartment, 
Plot No. B-14/15,  
Mahila Krishak Housing Society,  
Near Samdipani School, Hazari Pahad, 
Dhaba Road, Nagpur-440014 

 

42. Shayamlal Keshwani, Tele-Supervisor, Group ‘C’ 

Aged About 47 Years, 
S/o Sh. Gurudas Keshwani, 
R/o H. No. 403, Arihant Enclave, 
4th Floor, Near Peramid City, 
Jaripatka, Nagpur-440014 

 
43. Sunita Dole, Tele-Supervisor, Group ‘C’ 

Aged About 51 years,  
W/o sh. Rajendra Dole,  
R/o flat no. 209, Hindprerna Appartment,  
Akar Nagar, Hazari Pahad,  
Nagpur-440013 

 

44. Rajendra Gehlot, Tele-Supervisor, Group ‘C’ 

Aged About 53 Years,  
S/o Sh. Dashrath Gehlot 
R/o H. No. 527, Gaurav House, 
Airport Road, Jodhpur-342011 

 

45. Madan Lal Chouhan, Tele-Supervisor, Group ‘C’ 

Aged About 54 Years,  
S/o Sh. Umaram, 
R/o 2CHCH 20, Madhuban Housing Board, 
Basani, Jodhpur-342005 

 

46. A.C. Sasi Kumar, Tele-Supervisor, Group ‘C’ 

Aged About 41 Years,  
S/o Late Sh. S.A. Chandramohan, 
R/o F-2, Meera Flats, New No. 9, 
Old No. 1, Muthu Street, Rajaji Nagar, 
Villivakkam, Chennai-600049 

 
47. N. Shankar, Tele-Supervisor, Group ‘C’ 

Aged About 33 Years,  
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S/o Sh. C. Nagappan, 
R/o H. No. 22, Kamarajal Nagar, 
Madambakkam,  
Chennai-600126     …  Applicants 
 
(through Sh. M.K. Bharadwaj) 

 
 

Vs. 
 
1. Sh. Ajay Kumar,  
 Secretary, 
 Ministry of Defence, 
 Govt. of India, South Block, 
 New Delhi  
 
2. Air Marshal Rakesh Kumar Singh Bhadauria 

Chief of the Air Staff, 
Indian Air Force,  
Room No. 534, 
Air Headquarters, (Vayu Bhawan), 
Rafi Marg, New Delhi-110011 

 
3. AVM Sanjeev Kpoor 

Assistant Chief of Air Staff (PA&C), 
 Indian Air Force, 
 Room No. 171, 1st Floor, 
 Air Headquarters, (Vayu Bhawan), 
 Rafi Marg, New Delhi-110011 
 
4. Sh. Deepak Khosla 

The Principal Director Personnel (Civilian), 
 Room No. 167, 
 Air Headquarters, (Vayu Bhawan), 
 Rafi Marg, New Delhi-110011 …   Respondents  
 
 (through Sh. R.K. Sharma) 
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ORDER (Oral) 
 
Justice L. Narasimha Reddy:- 
 
 This contempt case is filed alleging that the 

respondents did not comply with the order dated 

11.01.2018 passed by this Tribunal in OA No. 126/2018. 

 

2. We heard Sh. M.K. Bhardwaj, learned counsel for the 

petitioners and Sh. R.K. Sharma, learned counsel for the 

respondents. 

3. The direction in the OA was to consider the 

representation of the applicant and to take a decision in 

accordance with law within a period of three months.  It is 

brought to our notice by the learned counsel for the 

respondents that orders in compliance with the directions 

of this Tribunal were passed on 06.04.2018.  A copy 

thereof was also served upon the applicants thereafter. 

4. With this, the order in the OA has been complied with.  

If the applicant is not satisfied with the order passed on 

06.04.2018, it shall be open for them to pursue the 

remedies in accordance with law.  

 
(A.K. Bishnoi)    (Justice L. Narasimha Reddy)  

            Member (A)               Chairman 
 
 
Lalit/ns/sd/akshaya11dec/ 

 


